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officials ·of R. P. . L. in this evasion wa 
also alleged. 

(c) The allegations rpade in the com-
plaint were or'very genera) nature without 
any specific information. However, on 
looking into the said allegations no evidence 
was found to substantiate the same. 

Mj management in United Bank of 
India 

3947. SHRI SATYASADHAN CHAKRA 
BORTY: 

SHRl UTTAMBHAI PATEL : 

SHRI HARISH KUM AR 
GANGWAR: 

SHRI T. S. NEG! Will the 
Minister of INAN be pleased to stale : 

(a) whether it is a fact that the Chair-
man of United Bank of India has declared 
in a public appeal that during the last few 
years the management of the bank has 
mismanaged its affairs; 

(b) if 0, the details of such mismanage-
ment which has taken place according to 
thc Chairman of the bank ; 

(e) Government's react ion to the views 
of the Chairman of the bank ; and 

(d) ·if so. teps are propo ed to remedy 
the situathm ari ing out of such mi.-
management? 

. 
THE MINISTER TN TH MINISTRY 

OF FJNANCE (SHRI JANARDHANA 
POOJARY) : (a) and (b) United Bank of 
India has reported tbat it is not a fact that 
the hairman of United Bank of India has 
declared in a public appeal that during the 
last few year. the management of the bank 
has mj managed its affairs. The hairman 

I of tbe bank has addressed an open letter to 
the employees and appealed to them to 
refJection the reasons why the Bank ' ranking 
amongst the nationalised bank has suffered 
adver ely over the years. He bas exhorted 
the staff- to perfotm dutjfully the wor 
allotted to them, extend prompt and courte-
au service to their customer and keep tile 
bank's premise clean and main tain the 

decorum whjcb ii expe ted jn a ork-place. 
He has aJso appealed to the Jeaders of the 
union to pur ue their trade union activ'tic 
in a manner which does not become detri-
mental to the growth of the bank. His 
letter also contains an appeaJ to the 
employee to ma~e every effort to take 
United Bank of India again to prosperity . . 

(c) and (d) Government have noted the 
posi tlve effort being made by the b~nk to 
impr ove discipline and efficiency in the 
oper ation of the rank . 

Non-Payment of. Minimum Wages to 
Workers in Go'Vernm('nt l lnder Taking 

3948. SHRI K. ~ALLANNA : Will the 
Minister of FINAN' E be plea ed to state : 

(a) whtlher it has come to the notice 
to Gover~ll'ent that in some Government 
l..!nde·rtaking., minjm m wagei are not paid 
to the workers as per Government rule : 

(b) if so, Il:e n~mf. of . 1Ich GoverJ1ment 
Uncel t .. k jJ'l~~ dw ir g the Ja. t 1\\0 yea! s ; 

and 

(c) the action Government have taken 
or propose to take to check Stich violation 
of GoveJ nmem Old rs ? . 

THE Ml ISTER OF STAT} H 
MINISTRY OF FINANe (SHRJ 
PATTABHI RAMA RAO) : (a) No, Sir. No 
such ca~e has come to the notice of the 
Government. 

(b) and (c) Que tion does not ari e in 
view of (a) above. 

Non-Payment of ~$lndioned oan b 
Chatro Gobroura , Vi bnupur Bran h 

of Re i9RaJ R at nks 

3949. SHRI BHOG NDRA JHA ·: Will 
the Mini ter of FINAN E be pJeased to 
state : 

(a) whether specific complaints again t 
non.Payment of sapction d ) ans d 
charging in talment payment for un" id 
loan by Chatra . Gobroura, Vishnupur aDd 
~aItmOhaD branches of Madhubani 
Regiona1 Rural Banks have been made ; 
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(b) whether thorough inquiry, depart-
meDt I and exemplary penal action have 
been taken, if so, details thereabout; 

(c) if not, the rea. ons therefor ; 

(d) whether 26 irrigation tube well 
certified by bank managers to have been 
sunk were found afterward never to have 
been link ; and 

(e) if so, details there about and action 
laken thereon ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF 'FINANCE CSHRI 
JANARDHANA POOJAR Y) : (a) Yes, Sir. 

(b) and (C) Enquries have been made 
into some of the complaints. However. 

ational Bank for Agriculture &: Rural 
Development (NABARD) has been asked 
to undertake a thorough investigcition into 
tbe complaints as a.lso procedures followed 
by the branches. 

(d) aDd (c) The i nve~tigation of 
ABARD will cover the~e allegations 

also. 

Ban 00 the xport of Frog 

3950. SHRI SUSHIL BHATTACHARYA: 
Will the Minister of COMMERCE be 
'plea ed to tate: 

(a) whether Government contemplate 
total ban on the export of frog in view of 
lhe ecological imbalance; and 

(b) if not, what is the extent of foreign 
e change loss involved in su h a ban? 

THE DEPUTY MINIS ER IN THE 
MINISTRY 0 OMMERCE (SHRI P. A. 
SANG MA) : (a) During the breeding 
season i. e. from 15th Aprial to 15th August 

. v ry year, frog catching and processing of 
frogleg are banned. Moreover, froglegs 
of sizes smaller than 0 pair pee kg. are 
,banned for export. Complete Dan on the 
:e p~rt of fro.~legc; Is n t contemplAted. . ,. 

... .' (c If' there i total ban on e)tport 
of tb:(jt~m,. the foreign ' e~cb~nge to~s 'may . . 

be to the: extent of Rs. 11 crore 0 R . 12 
crores per annum. 

. cUing Up on Coffee Proce ing P lant 
in 1983-84 

395 1. SHRIMATI JAYANTI PATNAIK 
Will the Minister of OMM8RCE be plea ed 
to tate: 

(a) whether Go ernment ha e a propo al 
to 'et up ome coffee proce iog plant in 
J 9 3-84 : 

(b) if . 0, the number of coffee proce sing 
plants set up 0 far ; and 

(c) the number of such plants propo ed 
to be set up before the end of the current 
financial year in dif~ rent place ? 

HE DEPUTY MINISTE IN 1 H 
MINISTRY OF OMMERC (SHRJ P. A. 
S NGMA): (a) Ye, ir. 

(b) Three. 

(<.:) Three are likely to be commissioned. 

Payment of D.A. to Pensioners 

3952. SHRl A. NEELALOHITHA-
DASAN NADAR: Will the Minister of 
FINANe be plea ed to state: 

(a) whether Govt. are aware of the 
fa t that the Pen ioner are suffering due to 
the rise in prices; 

(b) if so, whether Govt. propose to 
i ue orders giving ~n ioners DA according 
to the ri e in prices; 

(c) what are the other dt:mands of the 
pensioners in India; and 

. (d) detail thereof an~ the action t~ken 
by Govt. thereto? 

THE MINI TER OF TATE IN THE 
MINI TRY OF 'FINAN E (SHRI PA:TTA': 
am RAMA RAO): (a) and (b) Deah.css 

'elie'f i paid to PenSioners on' • the b'a i of . , ," 




